
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 621 of 2025 

IN THE MATTER OF:  

Suo Motu proceedings based on news item titled “Climate Change Imbalance 

in Fertilizer Use Impacts Soil’ Organic Carbon: ICAR Study” Appearing in the 

Hindu Dated 10.11.2025. 
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Date: 21.05.2026 

Filed Through:       

       

Rahul Khurana, Advocate 

Counsel for Respondent No. 5 

9811894060 

rkhuranalegal@gmail.com 
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